COMMIITEE ON PRIVATE MEMBERS'
BILLS AND RESOLUTIONS

FIRST TO FOURTY-NINE REPORTS
{(ENGLISH VERSION)

Tenth Lok Sabha

Legislative Branch-II



COMMITTEE ON PRIVATE MEMBERS' BILLS AND
RESOLUTIONS

(Tenth Lok Sabha)

THIRTY-NINTH REPORT
(Presented on 3.5.1995)

1. the Chairman of the Committcc on Privatc Mcmbers® Bills and Resolutions.
having been authorised by the Committec to present the Report on their behalf,
present this Thirty-ninth Repont.

2. The Committce met on 2 May. 1995 for classification and allocation of timc
for discussion of Bills (vide Appendix) under clauscs (b) and (c) of Rule 294(1)
of the Rules of Procedure.

Classification and allocation of time 10 Bills

3. The Committee considcred classification and allocation of time to cightcen
Bills specified in Appendix.

4. After considering all aspects of thc Bills, the Commitiee recommend that
the following Bills be placed in category ‘A":—

(1) The Constitution (Amendment) Bill, 1994 (Insertion of new article 16A,
etc.) by Shn P.P. Kaliapcrumal.

(2) The Constitution (Amendment) Bill, 1994 (Amendment of article
243ZD) by Shn Uttamrao Dcorso Patil.

(3) The Prevention of Food Adulteration (Amendment) Bill, 1994 (Amend-
ment of section 2) by Shri Mohan Singh (Dcoria).

(4) The Official Languages Bill. 1994 by Shri Surendra Pal Pathak.

(5) The Terrorist and Disruptive Activitics (Prevention) Repeal Bill, 1994
by Shri Chitta Basu.

(6) The Press and Registration of Books (Amcndment) Bill, 1994 (Insertion
of new section 3A) by Shri Chitia Basu.

(7) The Advocates (Amendment) Bill, 1994 (Amendment of section 24) by
Shri Chitta Basu.

(8) The Prohibition of Publication of Pre-clection Survey Bill, 1994 by
Shri Mohan Singh (Deoria).

(9) The States Reorganisation Commission Bill, 1994 by Shri Mohan Singh
(Deoria).

(10) The Comstitution (Amendment) Bill. 1994 (/nsertion of new article
237A) by Shri Mohan Singh (Deoria).

(11) The Passports (Ameadment) Bill, 1995 (Amendment of section 5) by
Shri Ramesh Chennithala.
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(12) The Prevention of Food Adulicration (Amendment) Bill, 1995
(Amendmen: of sections 2 and 12) by Shri Ramcsh Chcnnithala.

(13) The Handicapped Persons (Spccial Benefits) Bill, 1995 by Shri Ramesh
Chennithala.

(14) The Consumer Protection (Amcndment) Bill, 1995 (Amendment of
section 13) by Shri Ramcsh Chcnnithala.

(15) The Maharishi Valmiki National University Bill, 1995 by Shri Mangal
Ram Premi.

(16) The Constitution (Amendmcnt) Bill, 1995 (Amendment of article 39,
eic.) by Shri M. Krishnaswamy.

(17) The Constitution (Amendment) Bill, 1995 (Amendment of article 269,
etc.) by Shri Chitta Basu.

The Committce further recommcend that the remaining Bill be placed in
category ‘B'. The Committcc rccommend allocation of time for cach of the Bills
as shown in column 5 of thc "Appendix.

Recommendations

S. The Committee recommend that the classification and allocation of time to
Bills by the Committcc, as shown in thc Appendix, be agreed to by the Housc.

NEW DELHI; S. MALLIKARJUNAIAH,
May 2, 1995 Chairman,
Vaisakha 12, 1917 (Saka) Committee on Private Members

Bills and Resolutions.



APPENDIX

Si. Name of the Bill and member-incharge  Bill No.  Cate- Time
No. gory recom-
recom- mended
mended

1 2 3 4 5

1. The Constitution (Amendment) Bill, 89 of 1994 A 2 hours
1994 (Insertion of new article 16A, ex.)
by Shri P.P. Kaliaperumal.

2. The Constitution (Amendment) Bill, 102 of 1994 A 2 hours
1994 (Amendment of article 243ZD) by
Shri Uttamrao Deorso Patil.

3. The Prevention of Food Adulteration 104 of 1994 A 2 hours
(Amendment) Bill, 1994 (Amendment
of section 2) by Shri Mohan Singh
(Deoria).

4. The Official Languages Bill, 1994 by 109 of 1994 A 2 hours
Shri Surendra Pal Pathak.

S. The Terrorist and Disruptive Activities 107 of 1994 A 2 hours
(Prevention) Repeal Bill, 1994 by
Shri Chitta Basu.

6. The Press and Registration of Books 105 of 1994 A 2 hours
(Amendment) Bill, 1994 (Insertion of
new section 3A) by Shri Chitta Basu.

7. The Advocates (Amendment) Bill, 1994 98 of 1994 A 2 hours
(Amendment of secion 24) by
Shni Chitta Basu.

8. The Prohibition of Publication of 112 of 1994 A Z hours
Pre-clection Survey Bill, 1994 by ’
Shri Mohan Singh (Deoria).

9. The State Reorganisation Commission 113 of 1994 A 2 hours
Bifl, 1994 by Shri Mohan Singh
(Deoria).

10. The Constitution (Amendment) Bill, 103 of 1994 A 2 hours
1994 (Insertion of new article 237A) by
Shri Mohan Singh (Decoria).

11. The Passports (Amendment) Bill, 1995 1 of 1995 A 2 houns
(Amendment of section 5) by
Shri Ramesh Chennithala.

12. The Prevention of Food Adulteration 7 of 1995 A 2 hours

(Amendment) Bill, 1995 (Amendment
of sections 2 and 12) by Shri Ramesh
Cheanithala.
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13.

14.

15.

16.

17.

18.

The Handicapped Persons (Special Be-
nefits) Bill, 1995 by Shri Ramesh
Chennithala.

The Consumer Protection (Amend-
ment) Bill, 1995 (Amendment of section
13) by Shri Ramesh Cheanithala.

The Maharishi Valmiki National Uni-
versity Bill, 1995 by Shri Mangal Ram
Premi.

The Constitution (Amendment) Bill,
1995 (Amendment of article 39, eic.) by
Shri ‘M. Krishnaswamy.

The Constitution (Amendment) Bill,
1995 (Amendment of article 269, eic.) by
Shri Chitta Basu.

The Acquisition of Certain Arca at
Ayodhya (Amendment) Bill, 1995
(Amendment of section 1) by Shri Syed
Shahabuddin.

3 of 1995

2 of 1995

5 of 1998

8 of 1995

11 of 1995

9 of 1998

2 hours

2 hours

2 hours

2 hours

2 hours

2 hours
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